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From,

Chief Environmental Officer,
Uttar Pradesh Pollution Control Board,
Lucknow.
To,
The Registrar General,
Princpal Banch,
Hon'ble National Green Tribunal,
Corpernicus Marg, New Delhi.

Sub: Regrading Response in 0.A. no. 343 /2022 Shani Pratap Singh Vrsus State of UP &
Ors. on behalf of Respondent no. 2, UPPCB in compliance of the order dated
27.09.2022 and 12.01.2023.

Sir,

In compliance of the order dated 27.09.2022 and 12.01.2023 passed by this Hon'ble

National Green Tribunal on matter mentioned above, the response is hereby attached with a

request to put up before Hon'ble National Green Tribunal for kind perusal.

Enclosure: As above. Your's Sincerely

(Dr. Ram Karan)
Chief Environmental Officer,

Circle-5
Copy to:
1. Member Secretary, UPPCB, Lucknow.
2. Shri Pradeep Mishra, Advocate for UPPCB.
3. Law Officer-1, UPPCB, Lucknow.
4. Regional Officer, UPPCB, Lucknow. 7
/
/
Chief Environmental Officer,
Circle-5
12 91, ffy |vs, TC-12-V, VibhutiKhand
AR, dET6H—226010 Gomti Nagar, Lucknow-226010
§-Aa—info@uppcb.com e-mail: info@uppcb.com
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Response regarding Original Application No. 343/2022, Shani

Pratap Singh Vs. State of UP on behalf of Respondent No.-2,

UPPCB, in compliance of the order dated 27.09.2022 and

12.01.2023.

Vide its order dated 27.09.2022 this Hon'ble Tribunal in

Original Application No. 343/2022, Shani Pratap Singh Vs. State

of UP has passed the following directions:

5

in view of the averments made in the application, we also consider it
appropriate to have response of (1) State of Uttar Pradesh through
Chief Secretary, Government of Uttar Pradesh, (2) UPP(CB, (3)
District Magistrate, Barabanki and (4) Project Proponent- MYs.
Ramshanker Brick Field (trade name ‘Pradhan Brick Field (P.B.F}’},
Village and Post Office Tezwapur, Block-Trivediganj, Tehsil-
Haidergarh, District- Barabanki who stand impleaded as
respondents No, 1 to 4. Notice of the application be issued to the
respondents requiring them to file their response/ reply within two
months at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. The
Registry is directed to prepare and attach memo of parties to the
application and issue notices to respondents No. 1 to 4 accordingly.

That with most respectfully in pursuance to the order dated

27.09.2022 and 12.01.2023 the response of the Respondent No.-

2, UPPCB, is as under;

That in pursuance to the order dated 27.09.2022 the
Respondent No.-2, UPPCB, has visited and joint inspection
of the M/s Ram Shanker Brick Field (Pradhan Brick Field)

Village-Tejwapur,  Block-Trivediganj,  Tehsil-Haidergarh,
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iii.
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District-Barabanki has been carried on 18.11.2022. The said
joint committee report has been filed by the Respondent No.-
2, UPPCB, vide its letter no.-H86816/C-5/95/0A No.-
343/2023 dated 04.01.2023 before this Hon'ble Tribunal on

05.01.2023.

ii. That in pursuance to the Notification dated 22.02.2022 of

MoEF&CC the Respondent No.2, UPPCB, has issued a
notice dated 15.12.2022 to Brick Kiln in question for
converting its Brick Kiln into the Zig-Zag. A copy of the letter
dated 15.12.2022 is being annexed herewith as Annexure

No.-1 to this response.

That in pursuance to the order dated 27.09.2022 and
12.01.2023 the District Magistrate, Barabanki has sent a
notice vide letter no.-969/A.J.A.-2 dated 28.01.2023 to M/s
Ram Shanker Brick Field (Pradhan Brick Field) Village-
Tejwapur, Block-Trivediganj, Tehsil-Haidergarh, District-
Barabanki. A copy of the letter dated 28.01.2023 is being

annexed herewith as Annexure No.-2 to this response.

. That the UPPCB has relied upon the observations and

recommendations of the Joint Committee Report and
complied with the same and further directions passed by this
Hon'ble Tribunal after consideration the matter the same

may also be complied by the UPPCB.
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Therefore, the response of the UPPCB is being filed for the

kind perusal and consideration of this Hon'ble Tribunal.

Lucknow Yours' Sincerely
r

Dated WE
(Dr. Ram Karan)

Chief Environment Officer (Circle-5)
Uttar Pradesh Pollution Control Board
Lucknow
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